IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH
AT HYDERABAD

R.AND.28 of 1835 in 0,A,1478 of 1993,
Batuson Dated: 27.3.1995,
1. The Union of India, rep. by its Seccrotary to Govt., fMinis-
try of Opfencae, iHeu Dolhi,.
2. Tha Chisf of Naval Staff, Navel Headouartasrs, New Delhi.
3., The Flag Bfficer Commanding-in-Chiof, Headguarters Eastern
© "- =1 Once  Visakhanatnam.

4., Tho Base Victualling Officer, Base Victualling Yafo, _ -
Naval Armament Depot 8.0. Visskhapatnem.

oo Rpmlicants/RGSQondmnts
And
Mr., S.B.V.Fatnaik oo Respondent/Applicant

Counsel for the Applicants : Sri. MN.R.Devaraj, 5r. CGSC,

Counsel for -the Respondent : 5Sri. N.Ram PMohan Rao,

CORAM:

Hon'ble Mr. R.Rangarajan, Administrative Member

CUth:a..Z/"




RA N0.28/95 in OA 1478/93. Date: 27.3.1995.

ORDER

] as per Hon'ble Spi R.Rangarajan, Member(Administrative) I

b

The respondents in OA 1478/93 have filed this R.A.
2.  This.RA.has. beh filed for similar relief as stated
in RA zg/gsa;ﬂﬁif'b_fﬂ_fn'e regasonyd D COLTuU Mivew mss wer = — ., .
this RA also does not merit consideration on the sama analogy.
Hence, this RAis also dismissed., No order as to costs.

~R
oY -

(R.Rangarajan)

Dated 27th March, 1995,
Dictaded in the open court.,

| e
spr/GR. Deputy Registrar(Judl.)

1+ The Smcretary to Govt., Ministry ef Defance, Unicn of
India, New Delhi, :

2. The Chiof of Ngval Staff, Naval Heoadguerters, New Dalhi
3. The Flag Officer Commanding-in~ChisP, Headguarters
Eastern MNavel Command, Naval Bese, Visakhapatnam.

4. The Base Victualling Officer, Base Victualling Yard,
WNaval Armament Depet P.0,Visakhapatnan.

5+ DOnc copy to Sri. N.R,Ocvaraj, Sr. CGSC, CAT, Hyd.

fi- DOne coov to Sri. N.Ram Mohen Rao, advscate, CAT, Hyd,
7. Une copy to Library, CAT, Hyd, -

8. Unz sparoc copy.
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